13.12 hrs.
BUSINESS OF THE HOUSE

Title: Regarding government business for the week commencing 13 August, 2003.
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SHRI VILAS MUTTEMWAR (NAGPUR): Sir, with reference to the statement made by the Minister of Parliamentary
Affairs announcing business of the next week, | desire that the following two subjects may be included for
discussion :--

1. Policy for close monitoring of multinational companies producing and marketing food items.
2. Problems faced by the farmers in the matter of procurement prices and credit facility.
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SHRI BIR SINGH MAHATO (PURULIA): Sir, the following items may be included in the next week's agenda :--

1. The problems faced by the small-scale industries in the face of competition from the multinational companies.
2. The growing number of cancer, heart and kidney patients in the country and inadequate facilities for their
treatment.
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SHRI K. MALAISAMY (RAMANATHAPURAM): Sir, the following important items may be included for discussion in
the next week's agenda commencing from 11 August, 2003 :--

1. To discuss and deliberate the varied implications involved arising out of the Indian fishermen's problem while
fishing in Sri Lankan maritime borders and in that process, to take initiative for revival and restoration of
Katchatheevu which was wrongly handed over to Sri Lanka.

2. To discuss and to set right the regional imbalances that have been in existence in Tamil Nadu in the matter of
B.G. conversion under Railways.

SHRI LAKSHMAN SETH (TAMLUK): Sir, the following items may be included in the next week's agenda :--

1. Acute problem of unemployment.
2. Sending of troops to Iraq.
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SHRI BASU DEB ACHARIA (BANKURA): Sir, | would like that the following two items may be included in the next
week's business :

1. The Supreme Court's judgement on the right of the worker to go on strike is a retrograde judgement. Sir, by
this judgement, the Supreme Court of India wants to take away the right of the employees and the workers of
our country. Sir, this judgement is contrary to the provisions of Industrial Dispute Act of 1947. It is also not in
consonance with the ILO convention to which our country is a party. Sir, with this judgement the thousands
and thousands of workers of our country, who have the right to organise and go on strike, will be taken away.

...(Interruptions)
SHRI KIRIT SOMAIYA (MUMBAI NORTH EAST): Sir, is this 'Zero Hour' or a submission?
MR. SPEAKER: It is a special Shri Basu Deb Acharia submission!

SHRI SOMNATH CHATTERJEE (BOLPUR): It is an important subject, and there can be a proper discussion on
this issue.

MR. SPEAKER: Shri Basu Deb Acharia, this is a submission, and it is always read out in the House. You can only
read it out.

SHRI BASU DEB ACHARIA (BANKURA): Sir, | have not received my paper.
MR. SPEAKER: You have to keep it with you.

...(Interruptions)
SHRI BASU DEB ACHARIA : Sir, the second item s as follows :

The unemployment situation in the country is becoming serious. The Government has not
fulfilled its commitment to provide one crore jobs in each year. A large number of industrial units
have been closed down rendering thousands of the workers and the employees jobless.

SHRIMATI MARGARET ALVA (CANARA): Sir, | demand that the Women's Reservation Bill be listed in the agenda
next week. It is pending for the last three years. Sir, | want a direction from you for this Bill to be introduced, and
discussed next week. ...(Interruptions)

MR. SPEAKER: Please, let me make it clear that there is no 'Zero Hour' today. We have decided earlier on this
issue. So, please sit down.

...(Interruptions)
SHRI BASU DEB ACHARIA : This Bill is very important.
SHRIMATI MARGARET ALVA : Sir, why is the Women's Reservation Bill being ignored?

MR. SPEAKER: Shri Somnath Chatterjee, being the leader of the party, is only allowed to speak. | do not know
what point he wants to make, but he is permitted to speak.

SHRIMATI MARGARET ALVA : Sir, what about the Women's Reservation Bill being included? This is not being
included.



